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® US-CHINA STANDOFF

) , BCCI won’t push for WC postponement
China dares Trump to hit back

AMLAN CHAKRABORTY influential board may look to push for the ~ Dhumal said India would not be recom-

New Delhi, May 22 World Cuptobepostponedtoopenupawin- mendingitbe pushedback. —REUTERS
® dow forthe IPL.
INDIA'S CRICKET BOARD will not push for World  Cup
wit HOllg KOllg power gra e Tweny20 o Cop b Astatobe  contigency i UNIMONI FINANCIAL SERVICES LTD
: : | FOFMEer XEhange InANCEa! SBrYICES LIMITed.
%)gggpgr;erd;lilt:vlcl)um‘foﬁs;g)e;rf?hglr;)g Ech? aie 0;1 ‘;Iie agenld .a Regd. OH: - N.G. 12 & 13. Ground Floor, North Block, Manipal Centre, Dickenson Road,
i rTemier League elicto- at Next weeks Bangalore - 560 042, Corporate Identity Number: U85110KA1995PLCO18175
- ber/Novemberslot if it becomesavailable,a  International
Move triggers calls for fresh senior BCCl official has told Reuters. Cricket Council S o e e e i o
. . b 1 is 15 1o inform & notify the Public about the refocation o ranc
rotests and sends MSCI This year's IPL, which is worth almost ~ (ICC) board meet o / ! :
P Ote t a d € d C $ 530 million to the BCCIL, has been indefi- ing but BCCI trea- Unimoni Financial Services Lid (Former UAE Exchange & Financial Services

Limited), effective from 315t May 2020.

Hong Kong index to its nitely postponed because of the Covid-19  surer Arun Singh

. i Dld address: UNIMONI FINANCIAL SERVICES LTD.,
worst loss since 2008 pandemic | Firet Floce-Tars Towee Bitaties Roa- WAtis.
while the |surrender of SEBI Investment Advisers registration ! HliﬁrPr:a:dﬂsh 281001 :
World Cup, by THINK Gas Distribution Private Limited _ .
BLOOMBERG which s Regd. Office: 306, Plot H-1, Garg Towar Netajl Subhash Place, New Address: UNIMONI FINANCIAL SERVICES LTD.,
Hong Kong/Beijing, May 22 scheduled Pitampura, Delhi West- 110034, India First Floor, N - 9 Sec 18, Noida, Uttar Pradesh - 201301,
' to begin on CIN: UHT0ZDLEMEPTCI33212 Moh: +91 96250 88618,
ONTHE FIRST dav of China’s biceest nolit Oct g 18 Tel. No, +81-11-41415521; Email: infoid@think-gas.com | S _
b eoh ayo % INa’s DIgZES Pff It- \ 01 €TI0, | | rHINK Gas Distribution Privals Limilad Cor pany’) is fegistared For more details, please contact Unimoni Financial Services Ltd.
icalevent of theyear, 1]1np1ng’senta.c ear IS alsO 1IN |tk the Securities and Exchange Board of India (SEBI) as an Contact Person: Gauri Shankar — Branch Head
message to Donald Trump: We’re going to jeopardy. | Investment Adviser under SEBI {Investment Adviser) Regulations, Contact Number: +91 96250 88618. Toll Free: 1800 102 0555.
do what we want in Hong Kong, and we’re Reports | 2013
not scared of the consequences. in  Aus- |Company has initiated the process to sumender the investment . Haryana iviedical services Lorporation Limite
China confirmed on Friday that it tralian adviser registration no. INAT00013386, In view of the same, any il' 9‘; Bays No. 59-62, Sector-2, Panchkula, Haryana
would effectively bypass the city’s legisla- mediahave | 20grieved party may make any representation against the B = A Website: www.hmscl.org.in, Ph. No. 0172-2575578
ture to implement national security laws, suggested || (AR NMSTIRNEEEIRREILSRER MR U, PUBLIC NOTICE
i i i i Place : New Delhi - ~ - ~ . —
which havelongbeen resisted by residents India’s iﬂ;i 2308 2020 Haryana Medical Services Corporation Limited has

who fear they will erode freedoms of
speech, assembly and the press. The
announcement, which came on the same

recently procured following item on the rates and certifi-

China confirmed on Friday that it would effectively bypass Hong Kong's cation mentioned below:-

legislature to implement national security laws

PUBLIC NOTICE

day China refrained from setting an eco- M/S SATNAM AGRI PRODUCTS LIMITED (In Liqusdation] St. [ Name of | Approved Rate per Unit, | Certification
: h for the first time i 1o’ : h d . dbvBloomb (CIN: U15138PB2003PLCO26185) No. Item Inclusive of GST,

nomic growt targejc ort e: irst time in Pe.op g S angress in Bel]lng,w ere Pre- cause .Econo.rmstss.,urveye yB oomberg Registerad Office: Village Partappura, Jamsher Road, Near Lambra, Jalandhar For Haryana

decades, triggered immediate calls for mier Li Keqiang announced Chinawould see an expansion of just 1.8% this year, the

fresh protests and sent the MSCI Hong  abandon its decades-long practice of set-  worst performance since the 1970s. offiwithdrawn due to the announcement of Lockdown 4.0 by the ' Thermal 3 Years replacement Apbroved/

Kong index to its worst loss since 2008. tinganannual target for economic growth China sought to avoid reviving trade | Central Government. Fresh dates and procedure shall be announced Scanner Warrgnty) Ezrr)opean
For Xi, the move allows Beijing to  due to “great uncertainty” in the world  tensions with Trump, who has escalated | *“*™ Mahesh Bansal, Liquidstor CE/CE

reassert dominance overapiece of Chinese  economy. his rhetoric against Beijing as his poll IBBI Reg. No.- IBRIPA-D0 Y IP-PO0TES2017-2018/11341

HMSCL is in the process of purchasing 2000 Nos.
approx. of Infra Red Thermal Scanners on the Certifications
and condition mentioned above. Interested parties who are|
willing to supply Infra Red Thermal Scanners from ready
stock and capacity to supply within 4 days of issue of supply,
order with certifications mentioned above, are requested tol
quote their lowest rate which should be lower or equal to the
above mentioned rates. Preference will be given to firm quot-
ing lowest net rates including all taxes, FOR Haryana. The
successful party will be required to submit performance
Bank Guarantee @5% of value of supply order. For delay in
supplies, penalty @2.5% per week will be applicable.
HMSCL reserves the right to cancel the order anytime in|
case of no/late delivery.

The interested parties are requested to send their pro-
posal on email id: equipmentdgm2020@ gmail.com along‘

numbers have fallen in the wake of the
pandemic. Li noted that China will work
with the US to implement the “phase
one”agreement theyreached inJanuary,
just before the virus sent the economy --
and potentially Trump’s re-election
prospects — into a tailspin.

“The Chineseleadership doesnotwant
tobe accused of walking away or reneging
on the US-China trade agreement,” said
James Green, a former State Department
officialwhois nowaadviserforgeopolitical
consulting firm McLarty Associates.

Address: SCF-24_ Firsl Floor, Bhadaur House, Ludhiana, Puniab,
Lontact Mo 9B14117T5T6E

Email: rpmaheshbansal sainamagrii@gmail com

emmbea consultingi@gmail_com

territory where his government was ren-
dered impotent during sometimes-vio-
lent protestslastyear.Facingrisingunem-
ployment in the mainland due to the
Covid-19 outbreak and the potential fora
biglossin Hong Kong legislative elections
set for September, the Communist Party
decided ithad more to gain byacting deci-
sively to stem any potential threats.

“Xi feels threatened, the leadership
feels threatened — this is a crisis,” said
David Zweig, an emeritus professor at the
Hong Kong University of Science and
Technology and director of
Transnational China Consult-
ing.“Thisis,'We’re not going to
give an inch, we’re going to
tighten up, and Hong Kong’s
national securityasa potential
subversive center is greater
than its economicvalue.”

The moverisks triggeringyet
another round of tit-for-tat
escalation between the US and
China,which have seen ties spi-
ral to their worst in decades
since Covid-19began spreading
around the world. From supply
chains and visas to cyberspace
and Taiwan, the world’s two
largesteconomiesare poised for

While rolling out only moderate stim-
ulus, the government nevertheless made
clear that stabilising employment had
become the top priority. Defense spending
thisyearwas set to growat the slowest pace
since 1991.

“We will strive to keep existing jobs
secure,workactivelyto create newones,and
help unemployed people find work,’Lisaid.
The shifting away from a hard target for out-
put growth breaks with decades of Commu-
nist Party planninghabitsandisanadmission
of the deep rupture that the disease has

QO SnUBHAN HOUSING DEVELOPMENT FINANGE GO, LID

Corporate Office : 425, Udyog Vihar Phase IV, Gurgaon-122015 (Haryana)
Sh U bham Ph. : 0124-4212530/31/32, E-Mail: customercare@shubham.co website : www.shubham.co
T

DN NC 0

Dale; 22 05 2020
Place: Ludhiana

QUOTATION OF JOB WORK FOR MANUFACTURE

OF YARN IN GPI TEXTILES LIMITED, NALAGARH
GPl Textiles Limited, Nalagarh wanls to give two of its mills,
consisting 52000 spindles, for job work for manufacture of
Polyester/ Melange/ Recycled/ Polyester Cotton yarn. Interested
candidate may give quoltation in sealed envelope to my office at
the address mentioned below or through e-mail at
ip.gpitextiles@ducturus.com on or before 2 PM on 26.05.2020.
You may plan site visit o see the facilities available. Detailed
terms and conditions can be sought from mail id at
ip.gpitextiles@ducturus.com CA Jalesh Grover
Place: Chandigarh Fenihution raTeeione

: GPI Textiles Limited
Dated:22.05.2020 Ducturus Resolution Professional Pvi. Lid.
1zt Floor, SCO 818, NAC Manimajra, Chandigarh -160101

Mail- ip.gpitextiles@ducturus.com, Mobile: 95010-81808

with all relevant documents before 09.00 A.M. on 29.05.2020
along with 2 samples of offered model for demonstration to
Haryana Medical Services Corporation Limited, Bays
No. 59, Sector-2, Panchkula before above mentioned date|
and time.

HMSCL reserves the right to revise or cancel the pro-
posal anytime.

» v ' . ' A : » » . »

UNIMONI FINANCIAL SERVICES LTD

[Former UAE Exchange & Financial Services Limited. )

Whereas the undersigned being the authorized officer of the Shubham Housing Development Finance Company
Limited (hereinafter called Shubham) under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section 13(12) read with rule 3 of
the Security Interest (Enforcement) Rules, 2002 issued demand notice calling upon borrowers to repay the amount
within 60 days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the
undersigned has taken possession of the property described hereinbelow in exercise of powers conferred on him under
Section 13(4) of the said Act read with rule 8of the Securitylnterest Enforcement) Rules, 2002.

The borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the
property will be subject to the charge of Shubham Housing Development Finance Company Limited for an amount detailed
below and interest thereon.

The borrower's attention is invited to provisions of sub section (8) of section 13 of the Act, in respect of time available,
toredeem the secured assets. Details are as below:

Sd/- General Manager (Equipment),

Regd. O - N.G. 12 & 13, Ground Floor, North Block, Manipal Centre, Dickenson Road, For Managing Director, HMSCL, Panchkula.

Bangalore - 560 D42, Corporate ldentity Mumber: U357110KAT1995PLCOTETTS
PUBLIC NOTICE

This is to inform & notify the Public about the refocation of GURGAOMN Branch of
Unimoni Financial Services Lid (Former UAE Exchange & Financial Services
Limited), effective from 315t May 2020.

0ld address: UNIMONI FINANCIAL SERVICES LTD.,
First Floor, 531/16, Gurudwara Road, Baral Khana, Gurugram,
HARYANA - 122001

80997/HRY

SYSCHEM (INDIA) LIMITED
Regd. Off.: Village Bargodam, Tehsil Kalka, Distt. Panchkula (Haryana)

Tel. No.: 0172-5070472 CIN: L24219HR1993PLC032195
Website : www.syschem.in ; Email: info@syschem.in

NOTICE OF POSTAL BALLOT

. S. Loan No/Borrower(s), Demand Date of Secured Asset Date of Mambers are haneby informed that pursuant (o the provisions of Section
confrontation OIl' anumber of No. Co-Borrower | Notice Amoung Demand Noticq Affixation : HW MdI'HE I_-I"mm FIH!_HM EEH“_I_EEE LTD., 110 and other applicable provisions of the Companies Act, 2013 ("the
fronts as both Xi and Trump i DEL_1505_038776, Rs. 25-02-2020 | KhasraNo. 1238, GF, Ranjit Nagar, Village - Loni, Pargana- Lont, Tehsil| 19/05/2020 A-337, First Floor, Charan Das Complex, Vasant Kunj Road, Mahipalpur, Act”) read with the Companies (Management and Administration) Rules
seek to win over domestic con- Mlg:gaf\aanll(izaﬁalca)?’ 13,55,002/- & Distt.- Ghaziabad, Uttar Pradesh - 201101 DELHI - 110037, Mob: +91 95404 82802, 2014 (“the Rules"), as amended, Syschem (India) Limited (“the
stituencieslookingforsomeone . . _ ! s _ ] Company) is seeking approval from its, members for passing of Special
to blame for a deterioration in 2. DEL_1572_049680, o 128:%33/ 25-02-2020 | Plot No. 292/1, First Floor, (Khasra No. 568), Gali No. 2, Sahibabad,| 19/05/2020 For more details, please contact Unimoni Financial Services Ltd. Resolution as set out in the Postal Ballot Motice dated 12th May, 2020

- RIa)]h'\::‘mraar)::\?al\gI %l:arvyia’ T Ghazlabad, Uttr Pradesh-201005 Contact Person: Shakir Ali - Manager ("Postal Ballot Notice™) by way of electronic voling
living standards. in terms of relevant provisions of the Act read with the Rules and in

Authorized Officer| | Contact Number: +91 85404 82802. Toll Free: 1800 102 0555.

Shubham Housing Development Finance Company Ltd.

fafae <A, uiuq

Place : Gurgaon

accordance with the guidalines prescribad by tha Ministry of Corporate
Date :22-05-2020

Alfairs ("MLAT) for holding General Meeting / conducting postal baliot
process through e-voling vide General Circular Nos. 1472020 dated Bth
April, 2020 and General Circular Mo, 17/2020 dated 13th April, 2020
("MCA Circulars™), the postal ballot notice along with the instructions

The unease within the
partyleadershipwasondisplay
at the opening of the National

.7, i Deticaied Freignt Corridor Gorporation of India Lid

peepmrE (A Gosernmant of India (Khinastey of Raithways ) Entarprise)

. . ) NOTIFICATION OF REQUEST FOR EXPRESSION OF INTEREST regarding e-voling has been sent only by e-mail on Friday, 22nd May,
Chlna SeekS Indla S g‘—ﬁ{ﬁdﬂ]‘ STHATT W Number - HQ-ENWCOMMS(TMMS)1 /2020-0/c GGM/WC-I/DFCC 2020 to all those members, whose e-mail address is registered with the
. dated 11.05 2020 _ _ _ _ _ Company or with the Depositories/ Depository Participants, Beetal
support forits new | fam, sfemn w1 sk & fafre wsi i Frerefia s % fe ok o @ erfs R 01.07.2020 | | Name of the Project :Dedicated Freight Corridor Corporation of indiaLtd. | | Financial & Computer Services Pyt Lid (* RTA") and whose names
30.06.2021 %—, a; f‘a-q ﬁﬁﬁn a-{?"agﬁ -ﬁ PHE] ﬁ;q T 3= YTl qUes qeln aq a-l—sf—a—q IRF 5 Eﬁ?ﬁ?ﬂ?ﬂi’)ﬁ a; aTsRTI'Q?I Aﬁﬁl‘gl'.lﬂ'lﬁ"ﬂt Title i. DEuempment. Installation, Eﬂl'l'll"r1|&i$l';|ﬂlrig angd appear in the Reqgister of Members/list of Beneficial Owners as on Fr?dﬁ'ﬁ.'_
law to C]_‘ackdown httos/harvanaeprocurement.qovin/ T 3 S e e ¥ Operation of Track Maintenance Management System for DFCCIL. 15th May, 2020 ("Cut-off Date™). Mambers are raquired to communicate
r ps://ha y_a aeprocureme .90\_/.| ! 1T |E"g'| 1 - Thﬂ D’Eﬂlﬂ.ﬂ1éd FI"Elght .le!l'pﬁl"ﬂ-llﬂﬁ. ﬁ': Inclia LJI"I"II!Qd I:.D FGCLL} IT'I"i'I'Eﬁ- their asseni of dissant 1_?![{:,|_juh the remole E"'ul'l:.“ln!:_:l 55‘5“‘”‘“ .:Jnh,l_
on HK protestors o, | TateraT @t faremur e, | A | e swew| e SRS @ | ¥ @iew|| |eligible Parties/Firms fo indicate their interest in providing the Track The postal Ballot Notice (s available on the website of the company at
g TS TS W | TR @ =X S = fafr Malnlen;n-:a Manage:_nea_‘nt System for !]FECEL I8 "DEu'_EllﬂﬁmEht. www.syschem.in and on the e-voting website of CDSL al
PRE ok URRTeR fafr|  oifew fafr | & @t fafa Installation, Commissioning and Operation of Track Maintenance www.evotingindia.com. As per the MCA Circulars and in view of the non-
Beijing, May 22 1 [Fwier ST .m:ilqa |J| 10000/~ J6 TS 25.05.2020 09.06.2020 | 09.06.2020 | 10.06.20200} | jnfurmation demonstrating that they have the required gualifications and Naotice, Postal Ballot Form and pre-paid business reply anvelop have not
(200 Bedded) Y g gudes O YTd: 08.00 <t fﬁ'q%'{ 12.00 ?ﬁw 12.00 | 9rd: 10.00 m[&yanle:pe[iencﬂhpeﬁnnﬂ the services. been sent to the Members for this Postal Ballat
CHINA HAS SOUGHT the SifRer gﬁw T SIFAR < T TR T T - 2. Interested Parties/Firms are informed that a Notification, bearing same Mambers who have not registered their E-mail address and in
) L 8 e % 39 TR ©i- reference number & containing requisite instructions & further information consequence could nat receive the Postal Ballot Noticemay get their a-
Supportandunderstan(png of Ward Servent, Sweeper, Mali, for EO1 submission, has been uploaded on DFCCIL Website mail address registered with the Registrar and Share Transfer Agent
its controversial decision to Helper, Carpanter, Carpanter 3. Parties/Firms ara rqueste.ﬂ to dnwnlnaq the EQI nullﬁcaiinn:preparﬁ the Company's Share Transfer Agent at beetalrta@gmail.com.
impose a new national secu- Helper, Mason, Mason Helper, and subsequently submit their EOl, accordingly, up to 15.06.2020 at the Member{s) may also intimate the same to the Company by writing at
rity law on Hong Kong, saying CSSD Technician, CSSD address given in the aforesaid Mofification. pment, Installation, info@syschem in. The members shall provide the following information in
s AU Helper]Fire Safety Officer, 24x7 Commissiening and Operation of Track Maintenance Management the email- '
the newlegislationisaimed at Complaint cell representative, System for DFCCIL. Full Name
containing the “secessionist” Gas Manifold technician, Sewer No of shaea hald
forces in the former British Man,  Superviser, ~Computer FORM A Folio Number (if shares held in physical) and PAN
colony who have posed Operator, Plumber wnfire 1 PUBLIC ANNOUNCEMENT Share certificate number (if shares held in physical)
— " (LUinder Ragulation & of the insolvancy and Bankrupicy Bosrd of Indis ID & Ol f eharas y at):
a “grave threat” to the |faRqa facem Mo =t frem e o deiiee da@mEe https:/haryanaeprocurement.gov.in/ T T@ ST Wehd ¢ | {insolvancy Rismz.l.!mn Process for Cm:furars Persons) Regulations. 2016 Efll'la? EE:IE ig,g:;;ﬁi;gﬁ;g:r:&gem IR
country’s national security ./ -fafae |<+ RELEVANT PARTICULARS The System checks the authenticity of the client ID/ Fol d PAN
. = _ he System chec uthenticity of the client ID/ Folio no. an
and sovereignty. 80995/Hry uriiga] | || 1| RAme o coiparate deaior MATH SULVENT EXRTRACTIEING P LID and sends the different OTPs to mobile no. and email address to validate
China has 5 |Date of incorporation of 1B/10/1990 Members to enter the OTPs received by SMS and E-mail to completa
NEULAND LABORATORIES LIMITED e Sysiamconiomatharsgsrstono e masadaress.
3, [Authanty under which corporale  |Regisirar of Companies - Delhi -System confirms the registration of E-mail address,
demarches to 4 ) debtor is incorporated ! registerad Poast fil ¢ : f sl 1
Indiaand sev- (CIN : LB5195TG1984PLC004393) P 3 Corporate entily No_TLimifed —[UT5143HR1G00° TC0AE736 ggéi“;icjﬁfh,:'”;?fgﬂ?,ﬁﬂ ?,E,iﬁ; f;‘,déf;;nr";emgﬁfnrﬂ'iﬂ e
- . : B abllity ldentification Mo, o e
eral  other Regd. office: Sanali Info park, ‘A" Block, Ground floor = Notice to be followed
* . 3 rparate dehtar .
countries 8-2-120/113, Road No.2, Banjara Hills, Hyderabad-500034 NEULAND 5. |Address of the registered ofice  [192, K.M._ Stone, G. T. Road, Vill. Mohra, Mr. Kanwaljit Singh, Practicing Company Secretary (CP No. 5870,
explainin and principal office {if any) of Ambala, Haryana-133004 Membership No. F5801) has been appointed as "Scrutinizer® for
hp gf EXTRACT OF CONSOLIDATED AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 31 MARCH 2020 corporate debbor conducting the Postal Ballot process in a fair and tranzparant mannar
the reason for : : 6. {Ineqivency commencemant Ot 118/05/2020 In compliance with the provisions of Section 108 and 110 of the Act read
the new draft _ o - [Amount in n!n:rk.'?s clf_?c. unless uth_f'nvrse stated) E?Emcél;f'fﬂrp;nrlaza dal:lbr'.:lr (Order recaived by IRP an 20.05.2020) with tn?z Rulas made Enemunder Regulation 44 of the SEBI (Listing
. . : - _[Estimated dale ol clogure o 13.11.2020 (B 180 days h ol 2 s ] !
with a . Al & |Mame and registrabon number of | Krishan Rajesh Chaudhary amended, (“the Listing Regulations”) and in accordance with tha MCA
. 1 | Revenue from operations 19,164.19 | 17,266.17 76,271.08 66,682.95 the insolvency professional acting  ||BBUIPA-D01/1P-PO0SB4/2017-2018 /11161 Circulars, the Company has engaged CDSL as the agency for facilitating
£em1nde'rthat 2 | Net profit for the period before tax 1,719.80 B17.64 5,292.25 2,033.73 a5 Interim resolution professional . remote e-voling to enable Members to cast their votes electronically
upholding 3 | Met profit for the period after tax (929.57) 663.65 1,621.05 1,644.16 ek mes il SR W e init (279, Secter 90, Naar Compiaili Conten, (‘remote e-voting”). Voting rights of the Members shall be reckoned as on
national 4 | Total comprehensive income for the period (894.50) 611.00 1,577.65 1,675.93 :g?sﬂf',z?, L st ey gﬂ;&:ﬁ& ;ﬁjﬂﬁaﬁﬂﬁ;m Cut-off Date. Person who is not a Member as on Cut-off Date should treat
security” in || 5 | Paid-up Equity Share Capital (Face value-+10 each) 1,290.05 1,290.05 1,290.05 1,290.05 T NORCE TOF INCIITIICN PUFEORe DRy
Hong Kong : : : ¥ 1y |Address and e-mail to be usad for |405, New Delhi House. 27 Barakhamba The period of E-voting shall commence on Tuasday, 26th May, 2020 at
1 & | Other equity (excluding revaluation reserves) 69,621.83 68,556.8 69,621.83 68,356.84 correspondance with the intefim  |Road, Connaught Place, New Delhi-110001] | 9.00 am. (IST) and end on Wednesday. 24th June, 2020 at 5.00 p.m
Spec1.a . as shown in the audited balance sheet As at 31.03.2020 | Asat 31.03.2019 | As at 31.03.2020 | Asat 31.03.2019 resolution professional cirp nsed@gmail.com {IST). The E-voting module shall be disabled by CDSL for voting after the
Administra- 7 | Earnings Per Share (of 210 each) (In absolute ¢ terms) R T T e P above mentioned time. No voting shall be allowed thereafter. Once the
tive Region is (a) Basic (7.25) 5 17 17.63 13.06 T Gﬁ;ﬁ;;i,iﬁi;“w:i'r“;; Fioria E{L'_'E'E':'m vole is confirmed by the Members, he / she shall not be allowed to change
« C i s . 3 F a1 T 1
urel ; clause (b) of sub-section (6A) of it subsequently
CI;lina'}S’ inter- (b) Diluted [7.25) | 3.17 12.63 | 13.06 mct;nnl:g% . HE,:IE,-,E;,-,E.;[ I::;r th,]g The result of the Postal Ballot shall be announced not later than 5.00 p.m
nal affair and Note 1: The financial results for the quarter and year ended 31 March 2020 have been reviewed by the Audit Committee and |, v S0l i professideisl _ (IST) on Friday, 26th June, 2020 at the Registered Office of the Company
i approved by the Board of Directors at their meeting held on 22 May 2020, 13 [Mames of Insolvency Prolessiconals | Mot Applicable The resolution, if passed by the requisite majority, shall be deemed to
forelgn coun- Mote 2: KeyStandalone Financial Information: gs;:g:;n:iﬁ? -:E:-? -':a:gilﬁ-lirl:.eig a SV M PR L e Kt OB SPOGINGd-DY e Company for C-watng,
try may inter- - : : e 2ol s Le. Wednesday, 24th June, 2020.
ymay . Quarter Ended | Quarter Ended | Year Ended Year Ended o Lt e L - - The result of Postal Ballot alongwith the Scrutinizer's Report will be
fere in this Particulars 14 |a) Relevant Forms and a) Relevant Forms avalable at . :
” _31.03.2020 | 31.03.2013 | 31.03.2020 | 31.03.2019 b} Details of authorized -libbi.gov.in/ f placed on the Company’s website i.e. www.syschem.in and on the E-
matter”Hon - H hitps:fibbi.gov.infhomeldowntoads !
K - S g Revenue from operations 19,186.59 17,266.17 76,271.08 66,682.95 represeniatives are available at: [b) Mot Applicable voling website of COSL, i.e. www.evolingindia.com. The same shall
ong1isaospe- Met profit for the period before tax 1,707 .68 B0G.05 5.249.58 1,983,50 - simultanaously be communicated 1o the BSE Limited, whare the shares
cial Adminis- || Net profit for the period after tax | (935.00) 672.95 1,588.01 1,614.34 O T X TRACTIONS PYT LT 1 Sorvent U 98 RN S1% RHHO SV CEOpTIC I THE TIRGIEEERL ey
trative Reglon ] ; : ; . : Motica is heraby given that the Mational Company Law Tribunal, Chandigarh Banch Corporate Office of the I:Dmlpﬂny once the lockdown is lifted.
Of China Mote 3:The above is an extract of the detailed format of Audited Financial Results filed with the 5tock Excha Mg es under has crdered the commencement of corporate insalvency resolution HOCESRS af Math In case any query | CONcern.: grievance, Members may referthe [I] remote
) h Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Salvent Exiractions Put. Ltd. on 18.05.2020. E-voling user manual or (i) Help & Frequently Asked Questions (FAQS),
It as Audited Financial Results are available on the 5tock Exchange websites, www.nseindia.com and www.bseindia.com The creditors of Nath Salvent Extractions Put, Lid,, are hereby called upon o submit gvailable at the downloads sechon of www.evolingindia.com or may
observed a and on the Company's website www.neulandlabs. com theeir claims with proaf on of befare 01.06.2020 1o the interim resalution prafessional contact Share Transfer Agent i.e. M/s Beatal Financial & Computer
"one country, atthe address mentioned against entry Mo, 10. Services Pvt Lid , Beetal House, 99, Madangir behind Local Shopping
two systems" By Ord £ the Board The financial creditors shall submit thelr -:_:a'mms-_with pr-;:u::-f_::y elecirons means only Cenira, Near Dada HarsukhDassMandir, New Delhl. Delhl, 110 062 Tel
i i 5 s e Lzbﬂ:- E'tr :?- |_E'r'r|'t rd All other crediors may submit the claims with proof in person, by post or by 011-29961281-283 E-mail: beetalrta@@gmail.com or may write to the
I];O,tlc,y Since ar Edian ALOTIES Limite Eeﬁmmqmegﬁaﬂ P g Company Secretary at info@syschem.in
ritain uxmission S8 Ormisie Ing proo claim shall attract penalties.
returned 5d/- Sd- For Syschem (India) Limited
. Dr. O.R.Rao Namea and Signatura of Interim Resalution Professional: Krishan Rajash Amarjeet Kaur
soxée}ll.‘.elgnty Place: Hyderabad Chairman & Managing Director e -:;:ESE TcE Chandigarh Cimbany Secraliey
toChina. Date : 22 May 2020 (DIN 00107737) Date: 2305 2020| | May 23, 2020 Membership No: ACS 17273
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FORM A
PUBLIC ANNOUNCEMENT
{Under Reguiation & of the Insolvancy and Bankruplcy Board of fnala
finsoivancy Resnls '||:|r.| Frocass for Cu:nj:mls-m Parsons) Raguizions, 2076

—_RELEVANT PARTICULARS

1_|Mame of corparate debtor NATH SOLVENT EXTRACTIONS PVT LTD

Diate of incorporation of
corporate deblor

e —————

16101980

gl m

Registrar of Companles - Delhi
dabtor is |nl::-rp:-ra1-a-:: ragistarad

4. | Gorporabe Identily Ma. ! Limited
Liability Identification Mo, of
corporate deblor

L5143HR S00PTCO4 8736

e | faa a9 2020-21
& IRM =i fsm % Sike
T A8 ISR ¥ 1,000 TS
¥AU T JeH hl TS A

CORRIGENDUM

FOR EBUSINESSWARE ([INDIA)
PRIVATE LIMITED FORM A PUBLIC
AMMOUNCEMENT was published on
215t May 2020 in Financlal Exprass +
Jamsatie Delhi Edition

Point Neu Insolvency commencement
date in respect of corporate debtor was
Imadvertently printed as 18.05.2020
(Copy of order received by IRP on
19,12.2020). It should be read as
16.05.2020 (Copy of order
received by IRP on 19.05.2020)

AR

After SrNo 147 1" Paragraph in 3rd
line Should be read as Copy of order
recaived by IRF on 19.05.2020.

sdi-

JUGRAJ SINGH BEDI

{Interim Resclution Professional)
IBEIPA-001/IP-POOTI1201T-18/11208

HUNE HEAAT :
T :

0124-4212530/31/32,

YIRS

hHesTl o fAaT B

& IR e ferar Smar ¥ faeror feem ®

Tafer areiewtert wiafa feq stfufram, 2002 o fariia eufal qom Yeds o Widsfdertor et YAMWIOT o q&d qor uiasfd fea
(v ) fram, 2002 & fE@ 3 & W9 ufed o/ 13(12) % TEd UeW Wil o SUART § YWH TSN TAAUHE WIEAE HIA
fafiee (3a% Tva PWE FHE TRAM) 1 ATUFHT WIHT T &+ A0 HoiaR | HAd AT ot Wi @t fatr § o ot &
i T w gITEE wW F fAU wEd gu T wtn geew e @ oo

FOTehA! BRI TRT 2 JAYTAE H A% T o HRT {0 T T Frehaisit a1 SHAE= 1 TIERT -1 < St & fF sreiewanert 3 feagfa
fea (werde) fr, 2002 % fram 8 & @ ufed wfua Afufm & aRT 13(4) % q6d 39 IS Akl & 3w H i affa aefee

ARG T ¥ RO qT STHH 3R STTAHT 1 TAgRT T & T § g A9-0F 7 3 ol Fdraqt o St § | et & @
et 9hR 1 TH-o Ffafad T qe1 39 W < & T g sefi Saaute weHe weE faftes & s 6 fasm g
gia@ TRl &l M & T H U THI-HHT & T HholgR @l AW RATEW i & 13 i ST (8) o WIaem=t

425, = faER, WS-1V, TEAW-122015 (BREMOT)
A .

customercare@shubham.co
www.shubham.co

g [Address of the registared affice
and principal office {if any) of
corporate debtor

182, K.M. Slone, G. T. Road, Vill. Mohra,
Ambala, Haryana-133004

g. | Insolvency commeancamaent dala
i Fespect of corporate deblor

18/05/2020
{Ordear received by IRF on 20,05 20:20)

7. |Estimated date of closure of
insohvency resolution process

1311, 2020 {Belng 180 days from
commencement of CIRP)

g |Mame and registration nember of
the Insalvency prifessional acting
as inferim resolution professional

Krishan Rajesh Chaudhary
IBBIFA-C0  IP-PODGE4 201 T-2018 M1161

g |Address and e-mail of the infersm
resalullon professional, as
registered with the Board

BT9, Sectlor 40, Maar Community Center,
Gurgaon, Harwana-122001
krajeshchaudharyi@grmail com

jo | Address and e-mail o be used Tor
correspondence with the interim
resolufion professional

405, Mew Delhi Howse, 27 Barakhamba
Road, Connaught Place, New Dedhl-110001
cirp nsa@gmail.com

11| Last date for submission of claims 0406 2020

12 |Classes of creditors, of any, under
clawss (b} of sub-saction (BA) of
sechion &1, ascertamed by the
interim resolution professional

MIL

13 |Mames of Insolvency Professicnals
icdeniified o acl a5 Authoised

Mot Applicable

Representative of creditors ina

4. | RO 9. /HAGR( ), HET G- | AR eI Urd¥Hd 3T ERERIEE .
TEFeR F AW =t T =% fafr % Tt class [Three names for each class)
: 14.|2) Redevard Forms and a) Relevant Forms available at-
1. DEL_1505_038776—7|T 2. 25.02.2020 | @€H A, 1238, S, ISid TR, AH-AMI, TEHT-AlHl, dedld e 19.05.2020 k) Detailz of authorzed hittps bk G, rhomeldownlcads
AN ST, HIT W 13,55,002/~ fen-mfsrarere, ST 9ew-201101 represantatives are available at: |b) Mot Applicable
| 2. |DEL_1512 049680- . 25.02.2020 | ®AlE H. 292/1, 2 ddl, (T . 568), il 4. 2, HilgdEE,) 19.05.2020 FOR THE ATTENTION OF THE CREDITORS OF “NATH SOLVENT
TSR B, et Sdt | 10,13,333/- TMISATEE, ST Ja91-201005 EXTRACTIONS PVT LTD"
©E ;. TeTW B Se e Motice ia hareby given that the Mational Company Law Tribunal, Chandigarh Bench
fafyr . . , f has ordered the commencement af corporate insohency resolulion process of Math
+ 22.05.2020 Y ESRT Taee wEA wE Solvent Extractions Pyt, Ltd. on 18,05,2020,

¢

Utkarsh Small Finance Bank
Aapki Ummeed Ka Khaata

Statement of Audited Financial Results for the year ended 31 March 2020

(T in lakhs)
Half Year ended Year ended
Particulars 31 March 2020 | 31 March 2019 | 31 March 2020 | 31 March 2019 |
Audited Unaudited Audited Audited
| 1. Total income from operations £9,811.19 4713841 1,30,7/68.67 | 88,104.45
2. Net Profit/ {Loss) for the year (before tax, exceptional and/or extraordinary items) 8,944 43 6,634 .66 2504150 | 14,880.81
3. Net Profit/ {Loss) for the year before tax (after exceptional and/or extraordinary items) 8,944.43 6,634 66 25041.50 | 14,880.81
|4, Net Profit / {Loss) for the year after tax (after exceptional and/or extraordinary items) 713437 3,435.86 18,674.27 9,388.81
.5 Paid up Equity Share Capital 75,927 22 73,705.00 75,927.22 | 7370500
6. Reserves {excluding Revaluation Reserve) 26,022.69 4,970.63 26,022.69 3,5/0.63
7. Net worth* 95,455.19 74,267.59 9545519 | 7426759
'B. Outstanding Debt 2,67,503.68 | 1,42,976.73 2,67.903.68 |1,42976.73
iq Outstanding Redeemable Preference Shares - - -
-1ﬂ Debt Equity Ratio™* 2 .62 1.85 2.62 1.85
11, Earnings per share (of T10 each)
- Basic (not annualised for six months) 0.94 0.50 249 1.37
- Diluted (not annualised for six months) 0.94 0.50 2.49 1ar
i‘IE. Capital Redemption Reserve - - -
i 13, Debenture Redemption Reserve ¥

*as per RBI guidelines,

Motes to the financial results:

URL {http://www.utkarsh_bank).

Place ; Varanasi
Date : 22 May 2020

**Debt {excluding deposits) / Share Capital plus Reserves.

1. The above is an extract of the detailed format of annual financial results filed with the Stock Exchanges under Regulation 52 of the Securities and
Exchange Board of India (Listing Obligations and Disclosure Regquirements) Regulations, 2015. The full format of the annual financial results are
avallable on the websites of Bombay Stock Exchange {BSE) and the Company. (http:/'www.utkarsh.bank).

2. For the items referred in sub-clauses (a), (d) and (g} of the Regulation 52 (4) of the Securities and Exchange Board of India (Listing Obligations and
Disclosure Requirements) Regulations, 2015, the pertinent disclosures have been made to the Bombay Stock Exchange and can be accessed on the

Registered office address: $-24/1-2, First Floor, Mahavir Nagar, Orderly Bazar, Varanasi, Varanasi, Uttar Pradesh, India, 221002

www.utkarsh.bank | Toll Free : 1800-123-9878 | )

for and on behalf of the Board of Directors of
Utkarsh Small Finance Bank Limited
CIM: UE5952UP2016FPLCOB2504

Sd/-

Govind Singh

Managing Director & CED
DIM : 02470880

(v lin)

The craditars of Nath Solvent Extractions Py Lid., are hereby called upon to submit
thair claims with proof on or before 01.06.2020 o the intarim resolution professional
atthe address mentoned againstentry Ma. 10
The fmancial creditors shall submit their claims with proof by elacironic means only.
All other creditors may submit the claims with proof in person, by post or by
e|BCiFanss means.
Submission of false or misleading proofs of claim shall attract penalties.
i [
Mams and Signature of Interim Resolution Professicnal: Krishan Rajesh
Chaudhary
Place: Gurgaon
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] < IR & 9 Selens SfleE B Seae w9, OO 9 Al S
ST RS T Tieh 15,06 2020 T So=Te AR fo ) T o T i R A |

Date; 23052020

CONTAINER CORPORATION OF INDIA LTD.

U SEee wrerEl] (WITH WYETY an aue)
& Mavratna Company (& Gowvt. of India Undertaking)

sl guasmrs, 7 Rel—110020
areafres Ararh s i aae
F—Arar & wremm 9 welime A By e/ sEmErpa s
@l @1 Fraer &

I B e o o I o) e o B e o) B e i R I e e e e e e )
} T T AT ST R e ar o e o e el avgei o v e s ai
i pr e R el e R | TR A B-AEET O Y W 05.06.2020. 12.06.2020,

19006 2020 T 26062050 T S 2 W 8 R A W S | T R oS
Frapsy 1wy :ih.-l‘! we il FEERe o e el e 22052000, 28,05 2020, 04,06 2020
11062020 7 www concorindia.co.in T7 www.mstcecommerce.com 7 59w B |

i A foree ’I’w"-‘.'l A Tomr A onfiie & & =R e fERT s, e s
syfrare] o s grer Pl opo myey o apeey oy O [Rpady O oy Y jere =g Uy
HETATAT  Feltes A |1|.:; -'|'.5 T ¥ 3 -:'-.';rt'._' = -:-:I'ia—'l-.: Mg S A AR E, T Tk
G b o o G | ""E R Pl 22 "'1 G| || T S W '-!-' T B | s ol
L o B B o e L B el B afle o T (e 11. A @ At o J.l:l-':--" b
fmeT % %A A A bt S e -I|~ wEd & | T T I W o s M e
CF e B A d w R -:h TR O o] 0 1 AT g faewe & T s

www.cunr.nrirtdi:l.cu in U owww, mstcecommenrce . .com 1959 #1938
ardarl Fréws aodt sy

e vfeew fafics
CIN L51909DL2014PLC270810
Golipd wraterd : Sil-31,3ad, B Rax 71a, T Aems, wesy], el - 110032, email:mishkaexim @gmail.com,
3197, 2020 %1 HATK fOATE) Ud Qi ® & SGRA SABaId [ qRomH N
(TIRA® AW STET B BISHR wo @l A
) faawor | THIBA gafHd
Ho ww el | v aiftfe | awra fomrE aaTa fomrE | |wra aife o foemE
31.03.2020 31.03.2020 31.03.2019 31.03.2020 31.03.2020 31.03.2019
(s fam) (s fam) (s fam) (eimfam) (cimfam) (simfam)
1 | \dres q B A | 183.83 349.88 497.79 192.48 358.53 502.88
2 | s 7t ¥ e o/ @) R HEa @ 9 (11.15) (72.05) 2753 (10.63) (71.92) 27.15
AfpT R 7et & g
3 | & 9 UBd 7T oM/ (@) ((RERY ARl & 91 (11.15) (72.05) 27.53 (10.63) (71.92) 27.15
TG /AT IRATERY] Al )
4 | o= & a1 ggal e /(@) (e el (10.99) (72.30) 32.41 (10.80) (72.74) 31.70
L | @ 915 Y4 /4] AR HaJ)
5 | 3=y @UE I (IR B qIE) (0.31) (25.22) (5.92) (0.45) (38.31) (4.50)
6 | o @ T @l Aud o,/ (@) ol & e (11.30) (97.52) 26.49 (11.25) (111.08) 27.20
@/ (81H) wfiel (@R & 918) T4 I AUd
M TR B d1)
7 | e I DUl 1,445.00 1,445.00 1,445.00 1,445.00 1,445.00 1445.00
(Wo 10/- I7eT & UIH)
8 | 3 I (WeSR (WeR Rod &1 BIgmr) iwfad 308.77 308.77 406.29 529.69 529.69 656.36
T 9 B ATAR
9 | ufd 3 TR T (Fo 10/- T & UIH)
(arf¥e 1)
%) IRT® (0.08) (0.50) 0.22 (0.07) (0.50) 0.22
| ) s (0.08) (0.50) 0.22 (0.07) 0.01 0.10
feoufy:
SR famE/aiffe o< aRoml &1 SgRa favaiRa e Jdt (forRew <1l gd gawdiarvr sagadansti) e, 2015 & fafga 33 & st siRaa fhd | fommdl/arfts
T gRomi &1 ol ureu diges fafics &1 9ewrse (www.bseindia.com ) Ta &= &1 dearse ( www.mishkaexim.com ) &R SuereT 3 |
P forere gfeem fefics
T,/ —
SSEINIII
@ay D)
T faeell DIN 00132141
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